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C.P. No.(IB) 110/ALD/2017

Shri Navin Sinha, Sr. Advocate along with Rahul Chaudhary for the applicant/

Corporate Debtor Company. Shri Abhishek Anand for the Financial Creditor.

A reply on behalf of the Bank of Baroda is filed, opposing the admission of
the present petition. Reply to such objection is further filed by the Corporate/
applicant. The Case is now fixed for argument on 6" November, 2017.

The matter be listed on 6" November, 2017.
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Date: 24/10/2017 H.P. Chaturvedi, Member(Judicial)
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